
THE HIGH COURT OF ORISSA, CUTTACK

LETTER OF ENGAGEMENT 

No. 14351 Date: 27t" November, 2021 

The following 15(Fifteen) candidates are selected for appointment as 

Research Assistants in the High Court Establishment with a fixed honorarium of 

Rs.30,0001- (Rupees Thirty Thousand) only per month. The appointment is purely on 

temporary and contractual basis and shall be governed by the "Scheme for Selection 

and Appointment of Research Assistant in the High Court of Orissa" (Scheme is 

available in the official website of the Court). 
It is made clear that the appointment shall be subject to further amendment of 

the Scheme from time to time.

Sl. Name Address Posted in the 
No. Secretariat of 

Dio- Tridip Mukherjee, A-6/1. Hon'ble The Chief 
Govindpur Colony, Allahabad, | Justice 
Uttar Pradesh, Pin-211004 

1 Tiasha Mukherjee 

2 Chirag Ranjan Sahoo S/o- Chitta Ranjan Sahoo, Qtr. Hon'ble The Chief 
No. C/14, Sales Tax Colony, | Justice 
Deula Sahi, TV Road,
Tulasipur, Dist.- Cuttack, Pin- 
753008 
D/o- Biranchi Narayan Rath, Hon'ble The Chief3 Susmita Rath 

Nivas, Link 
Madhupatna, Dist.- 
Pin-753010

Road, Justice 
Cuttack, 

Saila

4. Sritam Kumar S/o- Pradeep Kumar Hon'ble Shri Justice 
Mohapatra, Duplex House No. | C.R. Dash 
11, Bhawani Enclave-1, Sector- 
9, Markat Nagar, CDA, Dist.- 
Cuttack, Pin-753014 
Slo- Lakshmi Narayan Sahu, | Hon'ble Shri Justice 
Laxmi Nagar, In Front of OUAT, | C.R. Dash 

Mohapatra 

5. Rajesh Kumar Sahu 

Near Sadar Police Station,
Ankushpur, Berhampur, Dist.-
Ganjam 
Slo- Gayadhar Samal, Qtr. No.- | Hon'ble Shri Justice 
C/35, 
Kaligali, Po- Chandini Chowk

Dist.- Cuttack, Pin-753002 
S/o- Raghunath

Housing Board Colony, Gaha Biswanath Rath 
Sahi, P.S.-
Po/Dist.- Bhadrak, Pin-756100

D/o- Prabir Kumar Pati, House Hon'ble Shri Justice 
No. 3, Housing Board Colony, 
Lewis Road, P.O.- Old Town, 
P.S.- Lingaraj, Bhubaneswar, 
Dist.- Khordha, Pin-751002

6. G.S. Mrutyunjaya

High Court Colony, S. Pujahari 

7. Dipti Sankar Kar Kar, At- Hon'ble Shri Justice 

Bhadrak (T) 
8. Saranya Pati 

Biswanath Rath 
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9 Toshali Pattnaik Pattnaik, Hon'ble Shri Justice 
Shiva S.K. Sahoo 

D/o Priyaranjan
Sahi Bamphi (Near 

Mandir), Telenga Bazar, Dist.-
Cuttack, Pin-753009
S/o- Prasanta Kumar Panda, 

Sangeeta 
(Prabhukrupa) in front 
Mansingh Patna U.P. School, 

Manasinghpatna, 
Tulsipur, P.S.- Lalbag, Cutta

10. Sandeep Panda Hon'ble Shri Justice

Clo Sahoo K.R. Mohapatra
of 

P.O. 
k, 

Pin- 753008 
11. Sasmita Khadanga Baikuntha Charan Hon'ble Shri Justice D/o- 

Khadanga, Clo- Bijay Laxmi K.R. Mohapatra
Nayak, Opposite High Court 

Colony,
Market, P.S. 

Dist.- Cuttack, Pin-753012 

S/o- Sudhansu Kumar Das, Plot Hon'ble Shri Justice

No.- 408/2405, Kanak Durga B.P. Routray 
Nagar, P.O.- 

Chandrasekharpur, 
Bhubaneswar, Dist.- Khordha,

Pin-751024 
D/o- Debi Prasad Ray, At- | Hon'ble Shri Justice 

Lateimundi, Po/Ps- Lahunipara, 

Dist.- Sundargarh, Pin-770040 
S/o- Satya Priya Mohanty, P.C.- | Hon'ble Shri Justice 

Sarkar Lane, Arunodaya Nagar, 
Cuttack, Dist.- Cuttack, Pin 

P.O Arunodaya 
Badambadi, 

12. Sidhant Das 

KIIT, P.S.- 

13. Bhagabati Ray 
B.P. Routray

14 Samyak Mohanty 
S.K. Panigrahi 

753012 
Prakash S/o- Dhiren Behera, Near Hon'ble Shri Justice 15. Bishwa 

Behera Urban Aqua, Jagannath Vihar, S.K. Panigrahi 
Dist- Balikuda, 

Cuttack 
Gopalpur, 

The selected candidates shall furnish undertaking in the Form prescribed in 

Scheduled-l of the Scheme. In adition to the above they shall further undertake 

that they shall be abiding by the terms and conditions of the Scheme, amended from 

time to time. 

They should join their new assignments on 01.12.2021 at 10.00 A.M. 

positively. 
By Order

Sd/- 

Registrar General
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Memo No. 14352 (25) / Date: 27.11.2021 
Copy communicated to; 

1. Persons Concerned, 

2. Superintendents, Establishment / Accounts Recruitment Store and 
Purchase/ Stationery/ Library /Vehicle/ Computer Section, 

3. Bill Assistant (2 copies), 
for information and necessary action. 

Special Officer (Special Cell)
Memo No. 14353 I Date: 27.11.2021 

Copy communicated to the Superintendent, Computer Section with a direction 
to upload the above "Letter of Engagement" in the Court's Website. 

2t 112 

Special Officer (Special Cell) 
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